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ategory
following conditions:~

LHE GAZETTE OF INDIA

-,

GOVERNMENT OF INDIA
MINISTRY OF FINANGE
(DEPARTMENT OF REVENUE )

“ e is, ’

New Delhi, the 1743 sippats, 1968
NOTIFICAT ION
INCOME TAX

No. 8251 (P.No.203/m/ gfg-—IIA.II) : In continuation of
this Office thifiéation No, (F.NO;203 ‘

/ 26 /56 ~-ITA.II
dated , , - it is hereby notified for general o
informsgggaj?g;t the Insti 1 i

(aa ) of sub~saction (1)'of.Section 35(Thirty“FiQe/One/,~ )
o?uEhe Income~t 5y Act, 1961 read with rule 6 of the Inco
Rules, 1962 under the C

*hssscistons  SUDIect to the
. - ‘Wakey Rest asvslopment and .
i) Thot Centxe bbtd fg;:umduzﬁmh.

will maintain j3 Separate account of the sums received
by it for scientific research, .

i1) That the $2id mersne.d 1 will furnish ‘annual o
-~ returns of its'gé{engligz?research_activities to tHe
-Prescribed Authority for every financial year in such™ -
forms as may. be laid down "and intimated to them for
is purpose by 3ist May each i

year, _
111) That the saig kdom  Will submit to the

‘Prescribed Authority by 30th June each year 2 Copy of
- their auditeq annual accounts showing their income and
expenditure and Balance Sheet showing its assets
liabilities with a Copy of each of these documents tg
@ Central Board of Direct Taxes, New Delhi, DGIT
AExemption) Calcutta and the Concerned Comigsioner
of neome=tax; ' _ : .

’

.iv) That the said‘ 3“ag$;ﬁ;ga, will applyﬂto Central
ct Taxes,_Ministry of Finance
0f Revenue), New Delhi and DGIT (Exemption)

) Y of the approval for further
» Applications received after the date or
le to be rejected.-

. ‘ Condtoo-.o2/"




to

Copy forwarded to:-

la

9.
10,

11.

12.

Mata Sundri Lane, New Delhi,
- The Secretary, Department of Scientific & Industrial
ese

- 2 -
I I NS SIC LT I

- S ———

sources Development and Managament

. Nater 1
xaun::aﬁziia:tzﬁigg Kozhikede, Kexala 673 57). 1

~
This Notification is effective for a periog from JedeB8 .
31389,

sAd/—
- ( Nishi Naip )
Under Secrgtary to the Government of Indiga,

-

All Chief Commissioners 0f Income-tax, -
All Commissioners of Income~tax (2 copies),

Director of Inspectioﬁ(Inv.)/(Sp.Inv.)/IT&Audit/RS&PR/
Vigilanqe/Intelligencé/Recovéry/Survey/P&PR, New Lelhi,
Inspection Divisiop(CBDT),.Mayur Bhavan, New Delhi.
O.S.D.(Legal), 4th_flpor, Super Bazgar Building, Connaught
Circus,-New Delhi., . C

Directorate of O & M Services (Income~-tax), Aiwan-e~Ghalib,

arch,.Technology Bhavan, Néw'Mshrauli Road, New Delhj

6 with reference to hisg 0.M.No, - 4/194/88 20 ¥

dated. 81085, _

The Joint Secretary & Legal~Adviser, Ministry of Law,
Shastri Bhavan, New Delhi; ,

The Comptroller & Auditor General of India, New Delhi.

Bulletin Section of D.I.(P&P), 2ng floor, Hans Bhavan,
I.P, Estate, New Delhi. ' o
Directors General (Income=t ax Exemption), Calcutts and
other Directorsg Genéral of Income~tax. y
ane L. Wakew Resources Developm
| fve Pivector, Cenkre for 73 S71.
nd Renaganant, Rinngming edin GR), Coltcutod

o
( Nishi Nair ) .
Under_Sgcretary'to the Government of India.
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